Name of the corporate debtor: RCI Industries and Technologies 1.
List of creditors as on:

20th December, 2022
List of operational creditors (Government dues)
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(Brijesk Singh Bhadauriya)
Interim Resolution Professional
RCI Industries and Technologies Limited
Registration Number: IBBI/IPA-002/1P-
Email For Correspondence-
Email: Registered With IBBI-
Phone No. - +91- 98108 50577
AFA Valid till: 09.03.2023
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